DELHI LEGISLATIVE ASSEMBLY

REVISED LIST OF BUSINESS

              Friday, 12th September, 2008/ 21 Bhadrapada, 1930(Saka)






2.00 P.M


	1.
 
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.



	2.
	Special Mention (Rule 280): Members to raise matters under Rule 280.

1.Shri Mohan Singh Bisht

2.Shri Vijay Jolly

3.Shri Surender Pal Singh

4. Shri Ramesh Bidhuri

5. Shri Veer Singh Dhingan

6.Shri Baljor Singh

7. Dr. Jagdish Mukhi

8. Shri Ramesh Lamba

9. Shri Amrish Singh Gautam

10. Shri O.P.Babber



	3.
	 Adoption of Reports:

       Shri Surender Pal Singh

       Shri Puran Chand Yogi to move the following motion:

    "That this House agrees with the First & Second Report of Environment Committee presented on 11th September, 2008."

   

	4.
	Private Members  Business

Private Members Resolutions:

1. Shri Sushil Choudhery to move the following resolution:

         "That this House resolves that the Ex-members of Delhi Vidhan Sabha, erstwhile Metropolitan Council and erstwhile Vidhan Sabha (1952-57) be provided with all the facilities of Medical & Travelling Allowance and pension etc."

2.Shri Vijay Jolly & Shri Sahab Singh Chauhan to move the following 

    resolution:
    "That this House resolves that all unauthorized colonies be regularized with immediate effect with the provision of utilization of the M.L.A. constituency development fund for the execution of development work in these colonies."

        3.    Shri O.P.Babber to move the following resolution:

    "That this House resolves that keeping in view the rising prices and cost escalation of the M.L.A.'s constituency Development fund be enhanced from two to four crores of rupees."


Delhi.




 



 Siddharath Rao
 

12th September, 2008
                 


  
   Secretary
                     
